




















BEFORE THE NATIONAL GREEN TRIBUNAL 
SOUTHERN ZONE BENCH, CHENNAI 

      

Original Application No. 60 of 2020 (SZ) 

 

 S. Pappathi, 

w/o. SubashChandrabose, 
7/73, K.Pichampatti, 
K.P. Thazaipatti, 

K.Pichampattipost, 
Karur – 639001 

 

 
 
 

 
….Petitioner 

 Vs.  
1.  The Chairman  

Tamilnadu Pollution Control Board 

76, Anna Salai,  
Guindy Industrial Estate 

Raceview colony 
Chennai – 600032. 
 

 

2.  The District Environmental Engineer  
Karur District 

Tamilnadu Pollution Control Board 
Karur – 639001 
 

 

3.  The Managing Director, 
Tamilnadu News Print and Papers Limited, 

Kagithapuram, 
Karur – 639136 
 

 

4.  R. Subramani 
The Proprietor, 

M/s. Bahavathiamma Steels 
S.F No: 771/1,2,3,4 and 774/1,2 

ThotakurichiPunjai Village, 
Manmangalam Taluk, 
Karur - 639113 

 
 

 
 

 
 
                    ….Respondents 
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